Part I: Annex XIV

Proforma

Information about New Directors / Change of Directors of the FFMC / non-bank AD
Category — i
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Name

Designation

Nationality

Age

Business Address

Residential Address

Educational / professional qualifications

Line of business or vocation

Name/s of other companies in which the person has held the post of

Chairman / Managing Director / Director / Chief Executive Officer

10. (i) Whether associated as promoter, Managing Director, Chairman
or Director with any other FFMC / AD Category - II?
(ii) If yes, the name/s of the company/ies
11. (i) Whether prosecuted/convicted for any economic offence either in
the individual capacity or as a partner / director of any firm / company
(i) If yes, particulars thereof
12. Experience in money changing business (number of years)
13.  Equity shareholding in the company
No. of shares
Face value
Percentage to total equity share capital of the company
Signature: Name:
Date: Designation:
Place: (Chief Executive Officer)

Company:
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